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OA-78n'/99. MA-7A5/99A OA-787/99i OA--801 /99i OA-81 1/99 MA~778/99t
QA. B3o'/99 MA-790/99j OA-862/99 MA-815/99j OA-877/99 MA-837/99j
OA-89A/'99, MA~'85b/99, OA-898/99 CP 22A/99 MA-851/99i OA-908/99
MA-860/99, OA 953/99 MA-893/99i OA-955/99j OA-998/99 MA-907/99,
nA-l01?/99i OA-1020/99 MA-916/99 OA-1031/99i OA-1033/99
(i/|A...-q26/9 9 i OA-12A6/99 MA-1 101/99> OA.-1316/99 MA-1 1 70/99j
OA-1318/99i OA-1415/99.

New Delhi this the |vr day of September, 1999

Hon'ble Shri S.R, Adige, Vice Chairman (A)
Hon'ble Shri Kuldip Singh, Member iJ)

OA 754/99

1 , Smti Vijs.y Kumari w/o Sh. M.K. Sharma,
r/o W2-1 326, Nangal Raya, Near Janakpi..iri,

^  D Block, New Delhi,

2, Mr, Mohit Munjal s/o Sh,S,P,Munjal,
r/o 2/144,Geeta Colony,.
Delhi, *

3, Mr, Anil Kumar s/o Ram Pal Singh,
r/o H-6, Radheypuri, Krishna Nagar,
De 1 h i , •

'4. Ms Usha d/o late Shri M,L,Mangai,
r/o 1 168, Gulabi Bagh,Delhi,

5, Ms Sonia Dawar d/o Sh, V,K, Dawar,
r/o No, 4, Malka Ganj,
De1h i,

6, Ms Kusum Lata d/o Balbir Singh, ^
r/o C~41 , Kararnpura, New Delhi,

7, Ms Neeraj Malik w/o Shri R,P, Malik,
r/o W2 659, Sadh Nagar,
Palam Colony, NewDelhi,

8, Ms Mamta Vashishat d/o Shri T,R, Vashishat,
r/o 2 4-A, La>;mi Garden,
Nazafgarh, New Delhi,

9, • Shri Raj Singh s/o Shri Gian Chand,
r /r-i Chi hi .

New Delhi - 17,

10, Shri Rakesh Sharma s/o Shri J,L,Sharma,
r/o 444 Chirag Delhi,
New Delhi — 17,

1 1 , • Ms Mukesh Dahya w/o Sh, Lokender Singh,
r/o D-5, Satyawati Nagar,
Delhi, ,,,,Applicants

Versus

Govt, of NiC,T, of Delhi througti

The Director of Education,Delhi,
Old Secretariat, Delhi,
Delhi, , , Residendents



ts't ^ \
T  HA qns/99 \ \

!, Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
R/o St. No.5, Bihari Colony,
Shahdara, Delhi-32. ,,

2. Ms. Aarti Saini w/o Sh. Dinesh Saini,,
R/o A-39/A Kabul Lines,
Delhi Cantt.

3. Rajesh Kumar Sharma s/o Sh. R.K. Sharma,
R/o A-1/227A Keshavpuram,
Delhi-35.

4. Shabib ul-Hassan s/o Mr. M.S.Hassan,
R/o Ghafoor Nagar,
Jamia Nagar, Delhi 25.

5. Mohd. Atrig Khan s/o Mr. Akbar Ali Khan,
R/o D-148 Abul Fazal Enclave,
Jamia Nagar, Delhi-25.

6. Ms. Vandana Gupta w/o Sh. Dinesh Kumar,
R/o A./56B Phase-II Ashok Vihar,
Delhi-52.

7. Ms. Mridula Gupta d/o Shri D.V.Gupta,

R/o lA-D/E Chajjupur Colony,
Baburpur Shahdara,
Delhi-32,

8. Ms. Anju Bajaj d/o Shri C.B. Bajaj,
R/o D-II A/ISA Janak Puri,
Mew Dlehi-58.

9. San jay Kumar s/o Gajra j Singh,
R/o 255 Pitampura Village,
Delhi-34.

10. Ms. Sunita Sharma d/o Shri B.K.Sharma,
R/o 161/2 Thomson Road Railway Colony,
Mew Delhi.

•y

1 1 . Ms. Deepa Aggarwal w/o Sh. Rajesh Aggarwal,
R/o 1076, Maruti Vihar,
Chakarpur, Gur.gaon.

12. Ms. Mamta Saroha w/o Sh. Rajiv Kumar,
R/o B — 7 K r i s h i Vihar,
New Del hi-48.

13. Ms. Satya Sharma w/o Shri Deepak Sharma,
R/o F-16, Ward-I, Mehrauli,
Ne>w Delhi-30. ....Applicants

Versus

Government of NCI of Delhi

Through the Director of Education, Delhi
Old Secretariat,
Delhi. . . . RAcnnnHon r-



OA ! 017/99

s,. Meena Arora w/o Shri Ved Parkash>Mr

R/o 1959 Outram Lines> ,
Kingsway Camp^ Delhi; ,. 4 ;Applxcan_

Ver s us

1 ^ Government of NCT Delhi
through its Chief Secretary,
5, Sham Nath Marg,

'  De1 hi 4

7. Director of Educatiorij,
Govt; of NCT Delhi,
5, Sham Nath Marg, , ' ̂
Delhi-5A. 4 4 4ResponHents

OA 89A of 1^99

1 ^ MS4 Shallu Gupta w/o B4B4Tayal,
R/o A60/B Azadpur, Delhi-334

7^ iMunni Gupta w/o Sh4 Rewati Raman,
R/o J-80/6 Pandav Nagar,
Opp; Mother Diary,
Delhi-924 ■

3^ Anil Kumar s/o Shri Munshi Fvatrij,
R/o 882--A., Lampur Road,
Banker, Delhi4

A, Ms4 Seema Garg d/o Shri V4P4 Garg,o
R/o D-32, R4P. Road,

■' Adarsh Nagar, Extension,
Delhi-334

5, MS; Sudesh w/o Sh4 C4M4Arya,
R/o G-21/86-87 Sector VII.,
Rohini, Del hi-854

5. Ms, Amisha Mitra w/o Sh, Yogesh Mi. tra,
R/o 164 Tarur Enclave,
Pitampura, Delhi,

?4 Ms, Gurvinder Jeet Kaur

R/o 67-B, New Township Badarpur,
Mew Delhi-444

g. Ms, Neeta Pant w/o Sh, Anil Pant
R/o BG-5A/14D, Paschim Vihar,
New Delhi,

9. Mahendra Nath Jha s/o Shri B4D4 Jha,
R/o B-478 Timarpur Delhi Admn, Flats,
Delhi-SA,

in, Ms, Dinesh Kumari w/o Sh, Narender Singh,
R/o D-101 Vadanagar,

' ■ Delhi-42,

11 4 Ms 4 Lathesh w/o Sh, San jay Kumar,
R/o Village & P,0, Majra Dalas,
Del hi-81 ,



A
Of .r  - 1?^ YunusKhsns/oShi Mann8y Khari j

R/o K-64 Abul Fazal Enclave,,
New Delhi-ZS,

12^ MSi Jyoti Rawat d/o Shi BiSiRawatt
'■ R/o G-7/29A Sector-16>

Rohini, D0lhi-85;

'■ |a^ Manish Kumar Bansal s/o Sh, K.Ki Bansal,
R/o C~-A-50 Saraswati Vihai";
DeIhi-3A-i

1 e. Surender Kumar s/o Shi RaQhunath,.
' ■ " R/o 555 Gulabi Bagh,

Delhi"?1

■  t6i MSi Monika Mukhya d/o Shi TiCi Mukhya,
R/o 1216--A Rani Bagh»

' ' De 1 h i - 3 4 i

17^ MSi Suman Nagpal d/o stu KiLi Nagpal^
• ' ' R/o 24-110 West Patel Nagar,

New Delh1-8i

ig, Msi Vidisha Sharma w/o Shi Akash Vashishatj
R/o A-10? Shankar GArden,
New Delhi-18 >

^  19, MSi Gitika d/o Shri Pritam Dass^
R/o 1 13-4., BiCi Block,
Shalimar Bagh,
New Delhii

70, MSi Saroj Bhatia s/o Shi Gokul Chand,
■ ' R/o 1 1 4-E, Sti NOi 7 ,

East, Moti Bagh,
Sarai Rohilla,
New Delhi-?i

*  71 , MSi Meenakshi w/o Shri Manoj Wadhwa,
R/o 203/1, Pkti Ai3, Sector 7, Rohini,
De 1 l i i i

77, MSi Rashmi w/o Shri .AiKi Sharma,
R/o 591/3 Mehrauli
New Delhi-30i

23i Msi Vimlesh w/o Sh, B.Ci Sharma,
R/o 86/3, Sector-I, Pushp Vihar,
New Delhii

24, MSi Sushma Chaushan d/o Shri Lalia Prashad,
R/o 97-D, iSector-IV, BiKiSi Marg,
New Delhi-1 *

25, Shi Vinod Bharti s/o Shi Devi Dass,
R/o C-408/A StiNOi l?, Bhajanpura,
Delhi-53i

'  26, Rajesh Vashishth s/o Shri Si Pi Vashishath,
R/o 14, Bhai Parmanand Colony, Delhii

27. Ms. Madu Bala. w/o Sh. Gajender Singh,
R/o Village & PiO. Alipur,
Delhi-36i . .Applicants



o U
Versus

Government o"f NCT o"f Delhi
Through r, The Director of Education, Delhi
Old Secretariat, Delhi,

OA 80 1 /99

Mrs, Ad'arsh Sharma w/o Shri B,L, Sharma,
R/o E-151~E Ashok Vihar, Phase-I
Delhi-52,

Versus

Respondents

Applicant

The Government of MOT of Delhi through
the^ Director of Education, Delhi Admn,
Old SEcretariat, Delhi, Respondents

OA

Ms, Bhawna Munjal
K-2 31 -3 2 Jahangir F-'uri,
Mew Delhi.e Applicant,

Versus

Government of NCT of Delhi

The Principal Secretary (Education)
Old Secretariat,

Delhi,

Director of Education,

Directorate of Educatioin,

Govt, of NCT of Delhi,
Old Secretariat,

Delhi,

Dy, Director of Education,
District North West,

Hakikat Nagar,
■ New Del Fi i, Respon den ts

OA £'i 1 A / 9 q

Mrs, Dimple Anand d/o Sh, Shyam Lai Anand,
School G.G.S.C,, S,U, Block,
Pitampura, Delhi,

Versus

, A.i^i^l icant

Government of NCT Delhi through
Thfe Dir€?ctor of Education, Directorate of Education,
Old Secretariat,

Delhi-5A, ,,,Respondents,

OA. ! 3 1 8 9 9

Ms, Meenakshi d/o Shri Oni Prakash,
R/o WE — 625 Nanga1 Raya,
New Delhi,

Versus

,,Applicant



0

2.

G

Govt, of NCT of Delhi thrn
Director Education
(Old Secretariate)
Delhil

Deputy Director of Education-
District -South, Defence Colony
New Delhi. "

OA 1031 _pf '! 9 9Q

Sh: Yogesh . Kumar,
w'l" T r; Nagar, Lainpur RoaH.Narela, Delhi-Ao.e

.  . Respond€?nts

. > Applicant

i''

A.

Versus

Government of NOT of Delhi throuah
Its Chief Secretary,
5, Shamnath Marg Delhi. -

Director of Education,
Directorate of Education-
Old -Sectt., Delhi.

Deputy Director of Education
(North West District)
Hakikat Nagar, Delhi.

Principal,
Sarvodaya Kanya Vidayalaya-
Bakhtawarpur, Dellhi,

-iJ

y
j"

OA 787/99

Miss Mamta Ahuja
Ex. TOT Delhi Admn.
R/o J-n/TIA, Rajouri Garden
New Delhi.

Versus

.Respenden ts

OA. 9 98-'' 9.9

'* .Applican t

Govt. of NOT of Delhi,
through its Chief Secretary
-5, Shamnath Marg, Delhi.

Director of Education, /-
Old Sectt., Govt. of NOT of D«lhi
A.lipur Road, D«=»ihi ~'d^

'  !—1._. '..Respondents

7 .

Pajesh Khaneja s/o A.C.Khaneia,
r/o 5D, Ravi Appts.,
Vikaspuri, Delhi.

Bimla d/o Karan Singh
r/o F-108/1, Sadh Nan»r-TT
New Delhi. - - »



0

?.

7

Shashi Gangwar d/o R.S. Gangwar,.
r/o 85, Sahyog Appt,,Mayur Vihar,
Delhi.

4. Ruchi Jain d/o K.S. Jain,
r/o A-4-59, Sector 16,
Rohini,. Delhi,

5.
Monika d/o Kuldeep F?aj,
r/oM-lAB Meterological Complex,
Lodhi Road, New Delhi,

Net Ram s/o Bansi Lai,
r/o K-386, Mangolpuri,
Delhi.

Anju Bala w/o Raj Kumar Sethi,
r/o A-55, Gulab Bagh, Mohan Garden,
Uttam Nagar, New Delhi,

Mamta Saini d/o S,,C, Saini,
r/o A-229, New Ranjeet Nagar,
Near Satyam Cinema,New Delhi,

y

Vandana Garg w/o Diwakar Garg,
r/o 1/225/9, Chiranji Lai Bldg,,
Sadar Bazar, Delhi Cantt,,
New Delhi,

10, Kukhtar. Ali s/o Fau jdar Ali,
r/o E-52, Jamia Nagar, New Delhi,

1 1 , Khuwaid-ur-Rehman Khan

s/o Mufeez-ur-Rehman,
r/o 2C Gafoor Nagar, Jamia Nagar,
New Delhi,

I 7 Sushila Devi d/o Rameshwar Dayal Sehrawat,
r/o B-6/31-32, Sector no, 7,
Rohini Delhi,

13, Sonika Dudani d/o Ramesh Dudani,
r/o 128B, Sunlight Colony,
Ashram, DDA Flats, New Delhi,

^v-
H, Dinesh Kumar s/o Vijender Kumar,

r/ol 7/17, Yudhishter Gali,
Vishwas Nagar, Shahdara, Delhi,

Samina Begum d/o Syed Hussain,
r/o 192/2A Zakir Nagar, New Delhi, Applicants

Versus

Govt, of NCT of Delhi,
through Director of Education,
Directorate of Education, Old Seott
Delhi, ,Respondents



o 8

OA 1 246/99

7 ,

r  ■ *

8:

10.

{ 1 ,

12.

13.

14.

r}o"i /5?; B.D.Sharma,r/o 1/772, Rishi Nagar. . '
Shokur Pur, Delhi. ' ' " '

Miss Geeta Bhardwaj d/r. rhatm-^i
r/o A-56. Ne.- Friends
Mundka, Delhi. »

r/n^7w^^^ Voginder Mathvaid,
M  r'l Rajinder Nagac.New Delhi. i

T/r/ f^Sf^'Dhan Sharma,^/o 10196/3, Jhandewaca Mandir-
Paharganj, New Delhi.

Chander,■- J I 9/A, Ramesh Nagar.
Mew Delhi.

Mrs. ijsha Kumari w/o Harish ChanHor.
r/o J-19/A, Ramesh Nagar-
N©w Delhi.

Mrs. Shakila w/o Naveen Kumar,
r/ol B-78i Sharda Puri.
Mew Delhi.

' -d w/o Mr. -Sanjeev Du?^.r/o 28A; Kalkaji, New Delhi. '

r/"'! Mehandirattar/o A.-2/32, Rajouri Garden
New Delhi. '

Reena Malawliya w/o H. L ■ Mai wl i y
r/o 98, Prerngali Mo. I,
Kotla Mubarikpur.

Mukesh -Sikngh Rawat,
s/o Man Singh Rawat,
r/o B.No. 7, Q,No. 4,
Type-Ill, CRPF Jharoda Kalan-
New Del hi.

Anupam d/o Joginder Kumar
r/o N—556, Sector 9,
R.K.Puram, Mew. Delhi.

Pratibha Chahard/o Sher Singh oh»har
r/o Type in/^o, North West, "
Moti Bagh, New Delhi.

S^Mahanth Jha.r/oShri Lai Bahaduf" S S VI
Dyapitha, Katwaria'S^^rie '
H.S.R. No. 33, New Delhi'

Raj Rani Dua d/o Ishwar Dutt Qua
r/o 49/3B, Sector - II,
D12, Area, New Delh1. '



o

1

!8.

19.

20.

21 .

13.

Ruchira Joshi d/o D.C.Joshi)
r/o 49/3Bi Sector -II.
0.1,2.Area. New Delhi.

Manju Sharrna w/o Ashok KUrnar Mud gal.
r/o 57. Vishal Colony,
Nai Basti; Nangloi.New Delhi.

Indu Chowdhary d/o C.M. Chowdhary,
TGT (Hi n di 0. G.B.SSS.'U'B1ock.
Mangolpuri.

Veena Rani r/o Vasant. Kunj. New Delhi,

Daruhshan Khan s/o Mr. Salamat Khan,
Asstt. Teacher. RVS, R..K. Puram.
Sector II, New Delhi.

Miss Meenu Bhagat d/o C.L. Bhan«f.
r/o A.-22, M.I.T. Flats, Phase-I, '
Katwaria Sarai. New Delhi.

Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidyapeeth. New Delhi.

Rajni d/o Milkhi Ram, '
r/o H.No. 30. Sawan Park.
Ashok Vihar-III, Delhi.

...Applicants

■at

Versus

Govt. of N.C.T. of Delhi through

' ' Secretary Education,
Govt. of N.C.T. of Delhi.
Old Secretariat, Delhi.

Director of Education.
Govt. of N.C.T. of Delhi,
Old Secretariat, Delhi. . Respondent;

OA 1316/9Q

1  .

4.

5.

Ms, Mukesh Kumari d/o Shri J.N, Sharrna,
r/o V-185/5, Arvind Nagar.
Ghonda, Delhi.

Ms Raju Malhotra d/o D.L.Malhotra.
r/o C3A/1 01 C, Jcinakpuri,
New Delhi.

Ms Monida Wadhwan d/o R.K. Wadhawan.
r/o 190. Rarneshwar Nagar,St. No. 5.
Ayadpur, Delhi.

Ms Hemanti w/o Pradeep Kumar,
r/o B—7, Ayur Vigyan Wag^r,
Delhi. =1- ^

Ms Anjana Gauba w/o C.S,Gauba,
r/o 18-0, MU Block, Pitampura.
Delhi .



o

lo

Ms Hemlata .w/o Vidya Sagar.^
r/o WZ-43&, Possingipur- j
Janakpurij New Delhi 4

Ms Rajwanti w/o Mehr Singh»
r/o MIG 192, Pkt A.S,
Sector 8, Rohini, Delhi,

8, Vinod Klumar Chaubey s/o RiRiChaubey,
_//o B-72A, Jahangirpuri,
. Delhi,

9.

10

.  Dinesh Kumar Jha s/oH4B.Jha,
r/o 193Ei 4 Sector IV,
Pushp Vihar, New Delhi,

Ms Sumal Lata d/o K.S4 Bhardwaj,
,r/o village Mubarakpur Dabas,
P4Q; Ramikheda, Delhi. , .Ai"'ol loan t '

versus

Govt, of NCT of Delhi through

j . _ The Director of Education,

Old Sectt, Delhi. Respondents

OA 1020/99

1  4 Smt. Meena Kumari,
TGI (N,Science)

G.B.SSS K-II, Mangel Puri
Delhi.

Srnt. Savita Dabas

TGI(N.Science), SKV,Mundka
Delhi.

Smt. Sunita Tyagi,
TGI (Hindi),SKV, Mundka,
Delhi.

Miss Anju Arya,
TGI (Maths), SKV, Railway Colony,
Tughlakabad, Delhi. ,  . . .Applican ts

-j

V

Versus

Govt. of NCT of Delhi through
Secretaryi
5- Shamnath Mara. nf;vi hi

It

-PI rector of Education,

Directorate of Education,
Govt. of NCT of Delhi,

5, Shamnath Marg, Delhi, _

ir
■  I!

I:

'ncj.oiity Director,

Directorate of Education,
Giovt. of NCT, of Delhi,

5, Shamnath Marg, Delhi. ... Respondents



o at

i

_953/_99

I  I

Singh Dagan,
tew Delhi '

Ms Parina Sharma d/o N, p '^harm^.
r/o B-nn, Derawal Nag.;.
Opp. Model Town, DelhiT' '

Mo Renu Bala Kapoor ri/r, p^trr, «rioh-n
r/o p-r/iqia j ' P—"! KPishcin Kapo'^r,.  , o L. 8/1Q.1A Lawerenoe Road- ,

" ij 0 J. n X 4 '

Surender haushik,
Delhi, ' ®°-°"

Ms Anita sethi w/o Sandeep Sethi

tew" Slihi,''^"

r/o^niD'lanrMeei'^k^^r-
Baryaganj, Delhi,

R/o''''Vq2 Agnihotri,Vidya Vihar, Sei^t-or q
Rohini, Delhi, ''

rT,"r'p '^^hok Prasad,, - Gangotn Appt, , F-Blc-^k
V,ikaspuri, Delhi .

•  ~' * ''t Applicants

Versus

Sovt of NCT of Delhi throunh
The Director Education,
Old Secretariat, Delhi'

0.A J 0 3.3 / 9 9

Sunil Gaur s/o -Shri I,s, Paur
r/o U .'4 6, Gautam Colnpy '
te.rela Delhi,

Seema Ma.nn i^/n ohf~^ w n m
r/n A on ■-■nri V,P,Manri,' -A Kewal Park Evt-p
Delhi, .11 , ,

Respondents

A p p 1 i ca n ts

7 .

Versus

.... Government of not of pioik-- 4 uits Chief Secretary^ through
5, Shamnath Marg Delhi.

Director of Education
Directorate of Education.
Old Seott, , Delhi,

T' °f Education' • •ci th W©st DistpX'^'" ^
Hakikat .Wagar, Delhi,'
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OA 877/,99

• ^.

10.

Principali
Sarvodaya Kanya Vidayalaya^
Kutub Garhi Delhi - 39.

. . . . Respondents

Ms Neena Mittal w/o O.K. Mittalj
R/o 302i Anupam ApartmentSi
East of Arjun Nagar, Shahdara,.
Delhi.

Ms Sadhna Sharrna w/o H.C. Sharmaj
r/o 2<^i Vijay Block>
Laxrni Nagar, Delhi.

Ms Geeta w/o Pawan Kumar,
r/o BE 22, Shalimar Bagh (West),
Delhi.

Raohvendra Prapanna s/o Awad Kishore Mishra,
r/o 239, Bharat Nagar, Delhi.

Ms Ranjana Rani Bhardwaj w/o Shyam Sunder,
r/o 122-A./I0i Gautam Nagar, New Delhi.

Ms A.lka Dayal d/o Pa dam Dayal,
r/o 0 11/159, West Enclave,
Pitampura, Delhi.

Ms Kamlesh Sharrna w/o Rajesh Verma,
r/o H-367, Nanakpura, New Delhi. -

MsUmesh Lata d/o R.R.Aggarwal,
r/o 256-B, 'St. No. 2, Bhola Nath Nagar,
Shahdara, Delhi.

Ms Rajni Kumara w/o Sh. Vikas Kumara,
r/o II-G-72, Lajpat Nagar - II,
Mew Del^^i.

Ms Harmeet Kaur w/o Bhupinder Singh,
r/o 2024, Gulabi Bagh,
Oe 1 hi. . . . .• A p p 1 i ca. n ts

versus

Govt. of N.C.T. Delhi through

The Director of Education, Delhi
Old Secretarriat, Delhi. R e s o n d e n t s

OA 81J.Z99.

1  ,

2.

3.

Smt. Parveen Bhardwaj,
r/o 339, VPO Nangal Thakran, Delhi.

Smt. Babita Sharrna,
r/o 231, Katewara, Delhi.

Km Savita d/o Sh. Mahavir Singh,
195, Kamardi Nagar, Delhi.

Ver.sus____.„,..-f.

.  . . A o 1 i c v:'3 n t s



o
1

/•

3.

OA 898/99

5.

6.

S:

?0

)3

Government of NCT of Delhi through
its Chief Secretary^

Shamnath Marg Delhii.

Director of Education>
Directorate of E ducat ion i,
Old Sectt. i Delhi. •

Deputy Director of Education
(North West District)
HaK i ka t Na ga ro De1h i.

Ms Hem Lata Jain d/o Sh, J.B.Jain,
r/o 0-4/129-30, Sector 5, Rohini,Delhi.

Renu Singhal d/o Shri S.K.Singhal,
r/o 120, Bahubali Enclave, Deltri.

Alka Narula d/o Shri Ajlt Kumar Narula,
r/o 26, Netaji Subhash Marg, Darya Ganj,
New Delhi.

nhri Satish Kumar Yadav s/o Sh. Attar -
r/6 H.No. 94/2, Gali No. 14, Libaspur, Samaipur,Delhi.
Sadhna Mehra d/o Sh. M.M.Anand,
r/o 4/324, Bholanath Nagar, Shahdara,
De 1 h i .

Sapna Jain d/o Shri S.P.Jain, _
r/o X/2362, Gali No. 1 1 , Raghubirpura
Gandhi Nagar, Delhi.

Ra jni Saini d/o Shri R. S. Sa.ini,
r~/n A-1 /7rif;-A, Uttam Nagar, New Delhi.

Poonam' Tanwar w/o Sh.Yogesh Verma,
r/o RZ~42, B Block, Kailashpuri,
New Delhi.

Mamta Yadav w/o Sh. Munish Yadav,
r/o 3173, Barwala Chowk,
Pahari Dhiraj, Delhi.

Kamlesh Devi d/o Sube Singh,
r/o village & PO Majra Dabas,
Delhi.

Versus

Govt. of NCT of Delhi through

The Director of Education, Delhi,
directorate of Education,
Old Secretariat, Delhi.

A.ppl ican ts

.Respondents



Q

OA 77Q/QQ

'H

1 ; Prern Devi d/o Sh. Ram Chanderj
r/o WZ 634—Aj Madi Pur>Village New Del hii

21 Jauat Ram s/o Sh. Marain Duttj
r/o F-6 0; Bau Nagar, New Delhi-,

3, Uma Rani d/o -Sh, Durga. Singh,
r/o 0—9, Khasla .Apartments,

.  Ga.gan Vihar E.ytn, Delhi,

4, Sunita Bhambaui w/o Rajiv Bhambaui,
d/o L-1/175-B, DDA Flats, Kalkaji,
New Delhi,

5, Sandeep Kumar s/o Sh, O.M, Sharma,
r/o B—6 39, -Sudershay Park, New De.lhi,

6, Geeta Rani w/o Rahul Kumar -Singh,
r/o E-599, West. Vinod Nagar, Qali No, 10,
New Delhi,

7, Neeraj d/o Shri B,D,-Sharma,
r/o House No. 413, -Sector 9 R.K.Puram,
New De1h i. -

6. Shallni w/o -Sanjeev .Aggarwal,
r/o C-3/22, Janakpuri, New Delhi,

9. Uma Prakash d/o Shri Rangaswamy,
r/o C-2/78, DDA Flats, Kalkaji, New Delhi,

1 n Kusumlata d/o Shri Manwar Singh,
r/o RZ 726/.A, Pur an Nagar, Pal am Colony,
.New Delhi, ■

1 1 . Kailash Vati w/o Munesh Kumar,
r/o T-498/C, Kotla Mubarikpur,
Gurudwara Road, Kherpur, New Delhi,

12. -Surneet Kaur w/o -Sh. Marpreet Singh,
r/o 17/9, Punjabi Bagh, New Delhi,

13. Tarvinder Kaur w/o Chanpreet -Singh,
r/o A-2/126, Janak Puri, New Delhi,

!4, -Sunita -Sharrna.

W/o -Shri Joginder Sharma
R/o 2/152 -Subash Nagar,
New Del hi," • .

15, Sonia Goyal
D/o -Shri R.K, Gupta
R/o B.A-124.A Janakpuri, New Delhi,

16. Seems .Arora

D/o -S. C, .Arora
R/o L-52 -Sarojininagar,
New Delhi,

1 7. -Sunita Vasishtha
W/o R.S, Vasishtha

R/o WZ-32 Shadhipur,
■  n<::> 1 h i -
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18; Nidhi Dang
D/o Shri Lajpat Rai Dang
r'/o 569/?i Subash Nagar^ GurgaoHv

19., Sunita Saini

w/p Shri Ranri Gopal Saini
R/o 2308 Shahaniar Village^

2 0 I Meenakshi M u d ga1
D/o Shri M.P. Muddgal

.  R/o 1449/186, St, No,3,,
Durgapuri Shahdara, Delhi,

21 , Kumkum

W/o Shri R,S, Gupta
R/o s/ 895 D, Mehrauli,
New Delhi,

22, Babita Bhardwa.j
D'/o Shri S,C, Bhardwaj
R/o A-16 Chatterpur Enclave, Phase-II Maidangarhi,
New Delhi.

23, Kusurn Devi
w/q Mukesh Kumar

R/o A-40 Rama F4ark,
New Delhi,

24, Anees Ahmad
.S/o Mr. Ataullah ■ -
R/o A-24 Gali No, 1 ,
Ganga Vihar,
Delhi-94,

25, Bhim Dutt Bhatt

S/o Mr, B,D; Bhatt
fv/o - 42 /1 2 . Sector—I Pushp Vihar, Mew Delhi

26, Aashu kaushik d/o Jagdish Chand Kaushik
R/o 548 Village and Post Office Bawana

27, Poonam Sharma w/o Shri Rajeev Bhardwaj
.  R/o N-3 Police Lines Kingsway Camp, Delhi Ann! ican ts

Versus

Government of NCTD through
Director of Education,

Directorate of Education,

Old Secretariat,
np 1 h i . ,,Respondents

OA 830/99

,2.

3.

Miss Sunita Devi d/o Raghubir Singh,
r/o 72, Kavita Colony, Nangloi, Delhi

Poonam Sharma w/oSh, Rakesh Sharma,
Flat No, 330, Block D—7 Sector 6,

Rohinii Delhi,

-Sa»n'jay"Kumar~/Jain s/p.^S/p Xhaman Lai Jain,
r/o C6/9, Yamuna vihar, Delhi,
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MiSs Meena Bora d/o Laxman Sinoh-
r/o Q... No. 456; Type-I; Qulabi Rpni-t,
Delhi.

Mrs. Pinky Yadav d/o Sh. Tulsi P»rri

NirYem"'"-'- No. l,
Mrs. Suman Grover w/o Sanjiv Grover^
r/o House No. BA-69; Shalimar Bagh;Delhi.

Miss Rachna Sabbarwal d/o Sh. K. K. Sabbarwai
r, o House No. 36, Sanskrit Nagar, s.=.otnr iV
Plot No. 3, Rohini, Delhi ' ' '

Ms. Deepsikha Aggarwal d/o Sh.Sushi 1 Aqqarwai .

n«?hi ■' Street, Panjabi Pathak, Ballimaran,
Samar Jahan d/o S.Tanwi Ah!T>er^.

Delhi"' ' Street, Panjabi Pathak, Bal 1 i.oiaran.
Raj Karnal s/oRam Phal Singh,
r/o D-12, Jyoti Colony, Loni R'-^af^
Street No. 8, Shahdara, Delhi.

. . . h a n Singh d/o Sh. S.P. Singh,
r/o D-703, Saraswati Vihar-
De1h i:

Mrs. Shakuntla Yadav w/o Mr. Sunder Singh vs,Hav
r/o H.No. 28, Village Saidulajaib, pn
New Delhi. • .-ni .„.jj. ,

Vanita Kumari d/o Ram Kishan,
r/o !28, Pocket A-3, Sector r. Rohir,i
New Delhi. " *

Mrs. Pawan Lata Joshi w/o Sushil Kumar Joshi-
r/o B-2A/42, Janakpuri, New Delhi.

Shabana Khan w/o Sh. Aslam Khan,
r/o 591/18, Zakir Nagar, New Delhi.

Raj Bala w/o N.S.Saini,
r/o WZ-8, Plot No. 79, Hari Singh Park,
New Multan Nagar,New Delhi.

/■j, Clamentina Jeremiah w/o Mr. Prince Jeremiah
r/o GH-l3/684, SFS Paschim Vihar, New Delhi-

Versus

Govt. of NOT of Delhi through
The Director of Education,
Directorate of Education, '
Old Sectt. , Delhi.a

Applicants

Respondent
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OA 862 of 1999

1. Mrs.Madhu Bhatt w/o

iih.B. C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G.G,S.S.S,B-1 Block,
Yamuna Vihar, R/o
R/o 6f,LuxiTd -^jartments,
Sector-9» Rohini, Delhi.

2.Mrs.AnJu Sharma
w/o Sh.Framed Sharma,
Aged 30 years.
Post TGT Hindi

School S.K.V.Sultanpur

R/o A-1/316,Lawrence Road, Delhi.

3. Mrs, Bhramri BhardwaJ
w/o Sh. Abhimanyu BhardwaJj
Aged 27 jrrs. ^
Post T.G.T. Natural Science.
School G.B.S.^.G Block, Saket,
R/o 295, Laxmi Bai Nagar,
New Delhi.

4. Darshna Kumari
d/o Sh.RamJi Lai
Aged 23 years.

Post T.G.T(s.s.)
School Govt. Secondary School Vijay Park,

" V Maujpur, Delhi,

Rohini, Delhi-85.

5• Kavi ta
d/o Sh. Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -II,
N. Delhi .

R/oD-7iB, Yadav Nagar, Sameypur,

Delhi,,
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6. Banwari Lai Sharma.s/o
Sh.Radhey Shyam
Aged 2^ years.
post TCT school).
feftcr-2G?toh?;i Bcth.
R/oShi.v shaktl - Hahu^n
PreKlactpur Bangar, Delhi

7  Manisha Vashia/tha
v/o sh. Jag dish Chander,
Aged 27 yearsj
^st T.G.T.mndl,
school G.G.S.S.S. K
Jahangirpurj,

R/o Village i^barp^»
P.O.Pallai Delhii-3b.

8. Chandrika
V//0 Mri^fenoo Sharma,
Aged 27 yrs.

SohOol^M SSS^an^^^Delhi,R/o B-56,Prashant Vihar,
Delhi.

9, Neelima Tiv/ari d/o
ShiG.PvTivari,

^  Aged 28 yrs.

'  |?MoM'.^.^"sStanpurl C B>oc^.Vo A-56.Nev. Multan Nagar, Delhi .

10.shabnam
vj/oRajpal

Delhi.

R/0 553, ishwar Colony,Bawana,.Delhi.
11. Poonara Gaur

Wo om Nath Bimali,
Aned 28 yrs,'

park,

Shahdra, Delhi.

%:ror!i^"pir-tRoMhi, Delhi.
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^2- Blirof'^Shii AnllKumar Bhalla^^^^
Age 36 years, *pooth Kalan, Delhi.
'R/o°?iUTo!?-95°-pM-A-3. Sootor-e. Rohini.

n  Aradhana A^ora,
vt/o sh. Vijay Kumar, ,
Age 28 "(is-'pooth Kalan,Delhi,
qrhool: Govt. Co. ho. «
r/o 1170, Mukherjee Nagar, Del -9»

^  14, Wanisha Kalra
Age 26^Vrs-^ ''cf'Ed'°W5'.!^PoothKalan, Delhi.
r/o°SijAS?Mlvan«lu N^aar. Delhi.

15. Renu Sharma,
Vi/o Kulbhushan Sharoa, /uindlK
Age 33 yrs., * *Dasqhara, Todapur,
l/f37)20l6?Na?"wala: Karol Bagh. Ne« Delhi.

£rra?e'ih':'Aiit prasad lain.
Age 30 yrs., Po^t- T.G.T.
R/o°rei97D;®6-8!'Area. Rajouri Garden. Ne« Delhi,

17.
-

y rhofl/o!r.N^!fHall°-Na9-U"'«.
18, Namita Abrol

± |6''vr5''''pSs?- T.G.T.(English).Xot.'raiiodya CO Bd. S.S^ Khanpur.
r/o K-90, KalkaDif New Delhi 19•

19, Renu Chauhan,
vv/o Shri V.P. Singh, (social Studies),
Age 31 yrs., Post- T.G.T. ̂  ^glhi
gchoolt G.G.S.S.S., S. . - j,_i5 Rohini, Delhi.
r/o pkt-Bi, House No.3j secxor ̂
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20. Sarika

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,
Delhi.

21. Mrs. Arabika sharnia
W/0 Sh. Pawan Sharma
Age 7--) post. TGT

School GBSSS Nangal Thakran
Delhi-39

22. Smt. Suniti Nayyar
W/D SUnil Nayyar
Aged 33 years Post. PGT (Ccmmerce)
School :GGSSS Dishad Garden
R/O D-ll Jiwan Jyoti Apartments pitam pura Delhi.

3. Mecna Arora,
w/0 ved Prakash
Age 40 years POST .TGT (Hindi)

School. S.K.V, Punjabi Bagh
1959 Outran Line Kindway Camp Delhi

New Delhi.

24. Rlshi Bhushan Sharma
S/0 Sh, K.C, Sharma
Age: 29 years Post, TGT(Sanskrit)
School, BGSSS Rajnagar IlPalara

R/O wa-5, Gali No. 8 ,Sadh Nagar palam colony
New Delhi.

y  25. Meenu Sharma W/D DhiraJ Sharma
Age: 29 years POST. TGT (Sanskrit)
School. G.SSS Sriniwaspuri New Delhi
R/O SB Pkt, Dilshad Garden -Delhi-95

26. Anjan Gulati
W/6 Sanjay Bathla,
Age* 29 years POst. Assistant Teacher
School.SKV Mata Sundari Road^
R/D B-68, Double Storyed Ramesh Nagar New Delhi-i5j

27. Anita Devi W/D Sh. Gajender Singh

Age: 33 years POST.PGT("indi)
School. SKV Hari Nagar Ghanta Ghar

R/D WZ»l01/13,Mohan Nagar ,Pankha Road
Lane No. 5, New Delhi-46

28. Hemlata W/o Hari Shankar Kaushik

R/o 255 Deoli, Delhi.

29. Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.
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Q  Mrs, Kuciti.ka KtiaULui' |
w/o Arun Kumar,
Aged 25 yrs,
Post T.G.T, (English)
School S.K.V.H Block,

Sultanpuri, Delhi.

1^00/148,Brotherhood i^artments,
H Block,Vikaspuri,N.Delhi-l8

~  — . .-Applicants.

Versus.

government of N.C.T.-Delhi
Through The Dlrectorat of Education,

Ilrectorate of Education.
OM Secretriate, Delhi-54.

OA 780 of 1999

Kiran Dabas,
T.G.T.(S.St•),
GoG.S.S.S.^ Dichaon Kalan,
D/Oo ai.Randhir Singh,
R/o. RZ-G-26, Dharampurai
Najafgarh, New Delhi - 43^

I I

2, Rashmi Sahni,
T'G'To (Science),

^  W/o. Vikas Sahni,
R/oo 52, Guru Angad Nagar,
New Delhi - 92,

3, Promila Bhardwai, /
T.G. I.(Maths),
G.G.S.S.S., Ujwa,
W/oo Yogesh Kumar,
R/oo House No,160,
Bhaiyo Chowk, Village & p,Oi,
M i tx 3Wo

4, Alka Goel,
Asst. Teacher^ /
S.K.V., Mehrauli, New Delhi-30, ■'
D/o, ShoNanakchand Goel,
R/oo 124 A, Mithapur PiO<i,

^  Badarpur, New Delhi - 44,
t

^  5* Sarala Devi^
P#G,T.(Hindi)j
G.G.S.S,, Bijwasan,
D/o, Sh.Ramchander Khatri,
R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

6. Seema Rani,
Assitt, Teacher,
S.K.V., West Patel Nagar
p/o. Sh,Jagdlsh Chander,
R/o, 257, Kacchatihar,
New Delhi - 18,

9

7. Raj Bala, T Ca T-0 ) /
G.G.S.S.S., No-3, ^
Najafgarh,
D/o. Sh.Narain Singh,
R/o. WZ-8, Flat No-79,
Hari Singh Park, I
New Muttan Nagar, '
New Delhi - 56,
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12.

13.

Seema Sharma
TGT (SST)

rr

NeToelM.'"'' ■°' Ma„9olpuri,
Ne^ Del'hi-32!'"''"
Meenu
D/0 Shri H.R.L. Nanda
R/0 B-1/548 Janakpuri,
New Delhi-58.

^0* Sangeeta Rani
D/o Shri S.P. Sharma
R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

Mahesh Pareek
S/o Shri K.c. Pareek
R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68.

Pramod Kumar Madeshic
S/o Shri Rairi Madeshic
?i(§er~?2ri?'''^^ Nagar,
New Delhi-12.

Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.lO.

Dharm Chand Sharma
S/o Shri Mathra Dass

Sector VIl/1094
R.K. Puram,
New Delhi.

15. Indu

D/o Shri Madan Singh
R/o B-t, Quarter-2, t-4,
C.R.p.f.
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16o Usha Rani,
F .G.T .(Hindi),
G.G.S.S.S., Najafgarh No,2,
D/o. Sh.Tej Pal Singh,
R/o. G-3/2, PolicS Colony,
A

17, gajesh Kumar,
p,G»T»(Skto), G»B,S»S,S,,
Chhawia,
S/o. Sh.Hukam Singh,
R/oo B-111, Ramapark,
Uttam Nagar, New Delhi - 59,

18, Mrs.Neema Tiwari,
T.G*To(Hindi), GaG.S.S.S,,
Sarojini Nagar, New Delhi,^
W/oo Tiwari,
R/o, F-2961 , Netaji Nagar,
New Delhi,

19, Meenakshi Thakur,
T.G.T.( N.SC.),
G.B,M,S,, Begumpur,
D/o, ai,Balram Singh Thakur,
R/o. ER-23, Inderpuri,
New Delhi -110,004,

Neeru Sharma»
T.G.T.(N.Sc.),
G.B.S.S.S., Khujala No-1,
D/o. Sh.J.D.Sharma,
R/o, F/152A, Vishnu Garden,
New Delhi - 18.

•N.

^  21, Poonam Kumari,
T.G.T.(English),
S.G.S.S.S., Begumpur,
0/o. Sh.Satya Kumar, !
R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17,

22, Meenu Girdhar,
P.G.T*(Hindi), G.B.S.S.S,,
Laxmi Bai Nagar,
D/o, ShoS.P.Sehgal,
r/o, G—4, N.D.S.E.,
Part—II, New Delhi — 49,

23, Laxmi Devi,
T.G.T.(Hindi),
G.B.S.S.S., Laxmi Nagar,
VV/o, Sh.HoS.Rawat,
r/o. 102, D*D. A. Flats,
Mansarover Park, Shaddara^

Contd .Q
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24o Anita Sharraa,
T.G.T.(English),
G«G*S*S*S«,
Badarpur No-I,
D/o. Sh.Shyam Sunder,
R/o. HR 18/5

2S. ^anita Kumar,
P.G.T.(Pol.Science),
G.B.S.S.S., Rajnagar-II,
D/o. Sh.Ramkishan, ^ ttt
R/o. House No-128, Pocket A—III,
Sector - V, Rohini.

26® Shashi Bala,
T.G.T.(Hindi), G.G.S.S.S.,
Beganpur,

B/o. Sh*S.L.Tokasj
R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi — 67®

27® Mridula, ^ ^ ^
T.G.T.(Hindi), G.B.S.S.S®,
Palam
D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi®

28® Karuna Sharma, „ „ ̂  „
T.G.T.(English), G.B.S.S®,
Q 31 31«L

W/o® Sh.Manoj Kumar Sharma#
R/o® S-2, Parara Puri, ^
Uttara Nagar, New Delhi - 59®

29® Abdul Hamiaed,
T.G.T.(English),
G.B.S.S.S., Ghitorni#
S/o. Sh.Abdur Rasheed,
R/o. 299, Street No- Iv,
Zakirnagar, New Delhi - 25®

30. Urmila,P.G.T.(History),G!Co-Ed.
S.S.S., Pandwala Kalan,
W/o® Sh.Dilbagh Singh,
r/o® E-I, Nawada Housing Complex,
Delhi®
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32.

33.

34,

Geetra .T.G.T.CN.Scxen«).

P-n^a,.r.
^iram'^'olonvt New Delhx.
Shakuntla

VK'Vio-Edt M""f Nalan.

Najafgarho

¥l%°^Upe""^®^o°iutn?' Fle*^ No-42,
^l^tarc'eW^" '
^J"'.T?(Matfs^. S.K.V.No-2,

R/o. J/rltpuii -
Flats, Waya

35,

36,

37,

<aa/

|"S!?.(«etht5. S.K.V.NO-I,
■d'/-, B-500, Avantika,

.  • nolhi - 8^®Rohini, Deinx

fa ̂ .'(HinfiirQ'B-s-s-s-.
g//|:,re?cj:eT.fseillI.
Anupama Goel, q.g.S.S.S.,
T.G.T.(Englisn;,
Kidwai Nagar, No:2,
mpw Delhio,r_25l^;5tajl Na,ar.
f^ew Delhi^ •
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H/crshri D. P. Vadav
resident of House No.
Daulat Pur.
Majafgari'U . > . . . .Applicants
New Delhi.

VprSUS

Govt, of N.C.T. of Delhi

through the Director of Education,
Directorate of Education,
Old Secretariat, ....Respondents
De 1 i .

r Qh N P pi 1T ai ■ counsel for applicantsin OA'8 r7/99 8M/;9f 908/99. 953/99, 1316/99.
Sh. S.K.Sinha. counsel for applicantsin O...
780/99,12A6/99

Shri K,P.Dohare, counsel for applicants in OA 787/99.
Shri M.K.Gupta, counsel for applicant in OA 1A15/99,
998/99, 898/99, 862/99, 830/99.

Shrl Deepak Bhardwai.,
counsel for applloant in OA 81 1/99,1u8!/.., i -^ .

MS Raman Oberoi, counsel for applicant in OA 965/99
Sh.P.S.Mahendru proxy for Sh, D,S.Mahendru, counsel
for applicant in OA. 10n/9P

Shri Sanjay Sharawat, counsel for applicant in OA
1020/99

Shri SLirat Singh counsel for applicant in OA 1318/99

Applicant in person, in OA 801 /99.

Shri Vijay Pandita,
counsel for respondents in all the OAs.

ORDER

by Hon'ble Shri Kuldip Singh, Member (J)

I ." . Since all the OAs involve common points of law

and facts, we are disposing of the above referred OAs by
this common order.

^  grief fact of the case is that Govt. of

N. C. T. of Delhi ..had a number .of. vacancies of Teachers in
categories in the various schools. Since there

Aj^
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of NCT' of

o was ' a shortage of regular Teachers

'  Delhi appointed applicants on ad hoc basis and that too

for short'periods. .The said short term appointments were
supposed to be'automatically terminated on the expiry of ,
the -period specified in. the appointment letters despite

■  the fact ■ that posts remained vacant even after the
termination of teachers appointed on ad hoc basis.

3^ Xn these OAs applicants have challenged that the

terms of short term contracts of service are ungust,
unconscionable and against the very letter and spirit of

the Constitution.

4, . In most of the cases the applicants' appointment

was to lapse by efflux of time on 31.3.1999 and in one or

t  two cases time period was to lapse on 30.A.1999.

Applicants being threatened with the situation had rushed

to. this Tribunal for continuation of their services and

seeking a stay- order that their services may not be

ter mi na ted.

•X. if.

5. These petitions were contested and justification

for appointing teachers for short term on ad hoc basis-

has been given by the respondents in their reply. It was

stated that the- decision was taken up by the Government

in December, 1998 not to fill up any further posts on

contract basis any more as the posts will be filled up on

regular basis from the candidates selected by the Delhi

■Subordinate -Staff Selection Board (hereinafter referred

to as D-SSSB) . It -is further stated that it is the

administrative function of Government to look into the

interest of the students as well as the necessity from

time to time.
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1  5 It is also being nleaded tbat the candidates who

are being employed on contract basis have accepted
appointment on contract basis knowing fully well -h-
Gcnsequence of the same. Time and again the Hcn'ble
Supreme Court had held that regularisation of back-door
entrants in service is empremissible and the Tribunals

and Courts are not to interfere with the interirr!
arrangement and "a person appointed to the post as

stop-gap arrangement cannot .claim the benefit of
continuance in service as having been appointed on

regular basis.

7^ Rejoinder to the counter affidavits have also

been filed by the applicants in which they have

reiterated the stand taken by them in their respective

OAs .

e, We have heard the learned counsel for the

parties and perused the material on record.

9, -■ Before considering the rival contentions of the

parties, we may mention at this stage that when this
bunch of cases was filed prior to that another group of

teachers who had filed a similar application before this
Tribunal and since those teachers had been able to reach

this Triubunal before the expiry of the contract period
so an interim order was passed in their cases and
status-quo was directed to be maintained. In the present
set of applications, the applicants could not approach

the Tribunal before the expiry of their contract period.
Moreover, .^immediately after the expiry of their contract

period there were vacations in the Tribunal from Z2nd
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^ T" Mar-'-h to 1st April, 1 999 so these petitioners
i  - r

ooulci aPDi-aoch the Tribunal only after the vacations, -n

these cases also an Interim order was passed in the
;  following terms-

"Also issue a short notice on the question

of interim relief, returnable on 12,04.1999.

Till then, as an interim measure, status quo

in respect of the applicant as on today be

maintained,

'  in. Since this order in the nature of interim

measure was passed after these applicants have ceased to

be in employment with the respondents so they are

claiming parity with those teachers who had obtained an

order of similar nature before expiry of their term i,e,

before 31 ,3,1999,

During the course of their arguments, the

learned counsel for the applicants submittred that these

present applicants are also similarly situated applicants-

as the applicants were placed in the earlier set of OAs

which was decided on ?,5,99CVeena Anand & Ors, vs,

Govt, of NCI of Delh & Ors with connected OAs) by

-I'- another Bench of this Tribunal wherein the following

reliefs were granted to the applicants/teachers and their

OAs were disposed of in terms of the following directions

given by the Bench of the Tribunal:
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(A) Applicants shall be allowed

continue in the present posts till

r'^Qular candidates duly selected by

DSSSB/or appropraite authority are

available to replace the applicants.

"CB) Those selected regularly shall first

be posted in the existing vacant

positions and only if enough vacant

p  t s are not a v a 11 a b 1 e ̂ they should

be posted against the posts held by

ad hoc appoinjtees. Replacement of

the latter sshould be on the

principle of last come first go.

Those so displaced should be

accommodated in vacancies tliat may

be existing in other districts.

(C) The ad hoc appointees shall be paid

minimum pay in the pay scale of

regular teachers plus DA in tersms

of law laid down by Honble Supreme

Court in the case of Daily Rated

Casual Labourer Vs. UOI & Ors.

(!988 ( 1 )SCC 122).

(D) No ad hoc appointee shall be

replaced by any newly appointed ad

hoc employee.

(.E) Those of the applicants who have

applied or may apply for regular

selectiorii necessary relaxation in

to Girdhari " Lai "'s "claim" is that he did



0  31

\ age shall be given to the extent of

the perioc! of service put in by
them i

(F) There shall be no order as to

Learned counsel appearing on behalf of the
applicants submitted that since the present applicants
^rc ai;.o similarly placed as the applicants in the case
of veena Anand & Ors, (supra), they are also entitled to
the similar relief as granted to them. Learned counsel
also submitted that the applicants who were, during the
intervening period, not in service that does not affect

I  the merit of their case and they can also be directed to
be allowed to continue in their respective posts as the

applicants in the above referred judgement.

support their contentions learned counsel for

applicants also relied upon the judgement of Hon'ble

Supreme Court in the case of Girdhari Lai vs. Union of

India which also starts with the following paragraphs

'There is no dispute that the appellant

C  Girdhari Lai would be entitled to the
benefit of the judgement of the Tribunal

in OA No. 319/85 decided on 2A.09,!9S9?

in Balwant Singh & Orfs. vs. Union of

India if he too was a party therein,

since his claim is identical to that of

the applicants therein. The main

challenge on behalf of the Union of India

to Girdhari Lai s claim is that he did

Ka/^
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^  not join as a party in that matter and he

movei'd the applicant for grant of the same

benefit after that decision in 1 989i,

having retired earlier".

19. After mentioniong the facts the Hon ble Supreme

Court observed as follows:

"I'l'Jt is appropriate that the Union of

India treat all such persons alike and to

grant them the same benefit instead of

driving each one of them to litigation in

the course of which the Union of India

itself is required to spend considerable

public money"

15. Counsel appearing for applicants also submitted

that since it has come during the proceedings before the

Hon'ble High Courtj that at present there are 9000

vacancies and DSSSB is also making exercise to fill up

those vacancies by a regular manner> till such time the

vacancies are filled up on regular basiSiapplicants may

be allowed to continue in their respective posts.

15. Counsel for respondents rebutted the arguments

of the counsel for applicants and submitted that in this

manner the applicants would claim continunity and tihen

they will claim a right to post which will ultimately

lead to entry through back door. He furthe submitted

that the pesent applicants cannot claim continunity in

service after expiry of their term specified in their

respective appointment letters and as such these OAs

should be dismissed.

\\M^'



0

11. We are of the considerec) opinion that the
contention of respondents" counsel has no merit and the

.._t or applioants are fully covered with the
judgement given by the co-ordinate Bench of this Tribunal
in Veena Anand's case (supra). m this regard we may
also mention that when the inteim order was granted in
the case of Veena Anand (supra),the respondents had filed

a  Writ Petition befoe the High Court, of Delhi for

vacation of the stay, and the High Court had taken a view

-hc-.t the stay granted was an innocuous one becau'^e

respondents were given liberty to fill up the vacancies

through iegular process i.e. after due selection by the

DSSSB or by any appropriate authority to replace the ad

hoc teachers. The High Court of Delhi was informed that

the vacancies had arisen to the number of AOOO as on

8.4.1999 so the' High Court was of the view that

prxma-faice there was a need to continue the services '^f

the respondents (applicants in the OAs) or some of them

who were still continuing there for the time being.

During the course of arguments, we were also

informed that evams for various categories have been held

very recently by the DSS-SB. Since there are a large

number of candidates, result of the same within a short

span of time cannot be accepted. In these circumstances,

we find that the applicants in the present set of O.As

who just could not approach the Tribunal because of its

vacations should not be denied the relief granted to

their colleagues in the earlier set of OAs in Veena Anand

Ors.... .(supra) and if we peruse the earlier order pass'=>'^

..in-the above, reffered judgement by a Co-ordinate Bench of

..thi..^ .Tribunal we find that there is no dispute abo"^ ■'"h'^^
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facts of the present set of OAs which are identicaV-^nrtTth
thte facts of the earlier set of OAs which was decided by
the Co-ordinate Bench of this Tribunal. The present
applicants are, therefore, also entitled to the same
relief as granted to the applicants in an earlier set of
n A .

view of what has been discussed above,
we allow these OAs with the similar directions as given

1 n V e e n a A n a n d s c a s e (s u pi r a ) •

(A) Applicants shall , be re-engaged on

the present posts forthwith till

regular candidates duly selected by

DSSSB/or appropriate authority 3 r0

available to replace the applicants.

(B) Those selected regularly shall first

be posted in the existing vacant

positions and only if enough vacant

posts are not available, they should

be posted against the posts held by

ad hoc appointees, Replacement of

the latter should be on the

principle of last come first go.

Those so displaced should be

accommodated in vacancies that may

be existing in other district"^-

(C) The ad hoc appointees shall be paid

minimum pay in the pay scale of

regular teachers plus DA. in tersms

of law laid down by Hon ble Supreme
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Court |in the case of Daily Rated
I

Casual Labourer Vs. UOI &• Ors.

(1988 ( 1 )SCC 122).

(D) No ad hoc appointee shall be

.  replaced by any newly appointed ad

hoc employee.

(E) Those of the applicants who have
"i

applied or may apply for regular

selection^ necessary rela>:ation in

age shall be given to the extent of

the period of service put in by

them.

-0. The above directions should be complied with

within a period of one month from the date of receipt of

a copy of this order.

21 . There shall be no order as to costs.

4,
(KULDIP SiNGH)
MEMBER (j)

naresh/

(  S. R. ADIGE^' )
VICE CHAIRMAN (A)


